
THE A HAT H G URT AT AH I(HrGH COURT O F ASSAM, NAGALAND, T4IZORA M AND ARUNACHAL PRADESH)

NO.HC.WT-s1/ 2}tt t3861 / A
From

To,

Sub:

Ref:-

Shri Saptarshi Garg,
Jt.Registrar (Vigilance),
Gauhati Hiqh Court.
Guwahati.

Shri M. Narayan,
District & Sessions Judge,
5rvasagar.

Casual leave .

4\n
(Dated Guwahati the June, 2022

You r letter No. DjSV/STDRi F _ 5t I 20221 27 83, dtd. 03.06.2022.

Sir,

With reference to the above, I am directed to inform you that your prayer forcasuar reave on 13'06'2022 and t4.06.2022 arong with station leavepermission' with the official vehicre, at own cos! from the morning ofLL'06'2022 till the morning of 15.06.2022, has been granted, The next senior most
ludicial officer shall remain in charge of your Couft and office in your absence.

yours faithfully,

,9-t

JT. REGISTRAR TIGIIANCE)

Memo NO.HC.Vfi_Stl2OtLl 3862 /A, dated o d;o € _ 1_s 77_

G I

:r^" 
Project tvtanager, Gauhari High Courr


